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GST KPI FORM -A-2
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GST KPI FORM - B-3
GST Registration:

Month-

NARIMAN POINT

Mumbai South East [MANDVI

MAZGAON

MUMBAI-LT U-4
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GST KPI FORM - B-5 Month
GST Registration: ONLY FOR EIU
Non Genuine Tax Payers Communicated/Detected and cancellations (MH CBIC Jurisdiction & Other States)

ted/ Detected ‘ tatus (Out of Col. 4) Prospective Cancellation

MH e : ; Cumulative
CBIC /Other NGTP ative NGTP Cumulative NGTP NGTP
State d/ g Active Published NGTP Published ]
; : _ Published
¢ Published During the :
upto S Month
maonth

MH CBIC
Jurisdiction
Other States




GST KPI FORM C-1 Part -A
filer (10 lakhs to 25 Lakhs) during the month (Amt. in Crores)

Summary of Return 3B Non -

Count of GSTIN | No. of GSTR 3B Defaults Expected SGST

Division

NARIMAN POINT

Mumbai South East [MANDVI

MAZGAON
MUMBAI-LTU-4
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GST KPI FORM C-1A Part - C

1] - U && abo

GSTIN

FORT

NARIMAN POINT

Mumbai South |MANDV]

East MAZGAON

MUMBAI-LTU-
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GST KPI FORM - D-3 Month -

FORT
_ [NARIMAN FOINT
I I LY
=4 MAZGAON
MUMBAI-LTU-4

» Due to some technical glitch, for few ARNs multlple notices / orders / drop procesdings havs been {ssusd. For thoss cases, we are considering the aggregata of notice /order / drop procesding amounta.







GST KPI FORM E-1

GST refund: Pendency
RFD-02 RFD-06

Aging of pendancy for RFD-06
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GST KPI1 FORM E-2 Month -
GST refund: Disposal Performance Amont in Cr.

ment Order
Deliciency OVIS IO . : ; B i "RFD-
SR Refund Sane drder Issued
. Me i i ) w.r.l. Refund
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Count | Amaunt Amount ALmount i sle Aot Amonmt
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GST KPI FORM F-1A
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GST KPI FORM G-1 Month

GST Advance Ruling Applications Disposal & Pendenc)
| |

- of Applications to work _ Disposal | Total Application Pending (ARA-OT)

Closing

T Total Application | C ilative Total | Total Applicati ; ative Balance
Jurisdiction Pl f ume ¢ Tota I'otal Application Cumulative f.o<i thari Gr

received During application: Disposed During | Total Advar | Col. No. (4- y .
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:m

_ (ARA-OI) period period(ARA-01) Issued




